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Ltd. in the last three years with year .. wise (a) the amount of earnings through 
break-up giving the names and dates of the levy of import duty on foreign vessels 
awards and tbe uhions involved; and imported by India through the Metal Scrap 

. Trading Corporation during the last two 
(b) the awards which remained years; 

unimplemented and the steps taken thereon, 
details thereor ? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(a) and (b) The information is being 
collected and will be laid on the Table of 
the House. 

[Translation] 

Subsidiary to weafer societies in Bihar 

3597. SHRI ABDUL HANNAN 
ANSARI: Will the Minister of SUPPLY 
AND TEXTILES be pleased to state: 

(a) whether weavers societies in Bihar 
bad allowed rebate on their products in 
1971 as per the policy of Union Govern
ment but the amount of the subsidy to 
cover this rebate is still due from Govern. 
ment and on the other hand the Joans 
.anctioned to those societies by the banks 
and federations have not been reJeased by 
them because of non-payment of subsidy 
money by Gov:rnment and the societies 
are now not in a position to plovide work 
to their members; and 

(b) if so, the time by which the above 
amount will be paid? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEXTILES 
(SHRI CHANDRASHEKHAR SINGH) ! 

(a) During 1971 as per the then pI eva lent 
R.ebate scheme, the weavers societies were 
allowed to offer rebate on sales of hand
loom cloth. No claim from the Bihar 
60vcrtament for Rebate payments pertain
iDe to this period is pending wi th the 
Central Government. 

{b} Does not arise. 

[EnZlish] 

Earnings through levy of inrpMt duty on 
foreign yesse', Imported 

3598. SHRI M. RAMACHANDRAN: 
Will the Minister of FINANCE be pleased 
to .tate : 

(b) whether Government propose to 
consider to lower the rate of duty in view 
of the recent loss experienced by the ship 
breaking companies which have had to pay 
unnecessarily high prices for their procu
rement; and 

(c) whether Government propose to 
take steps to extend all possible aid inclu. 
ditlg reduction of duty to step up the deve
lopment of shi p breaking uni lS in In fia 
especially since their COHnter parts in 
Taiwan, S. Korea, Spain, Pakistan, China 
and BangJadesh are said to be flourishing? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANA. 
ROHANA POOJARY): (a) Tne infor
mation is being collected and will be 
placed on the Table of the House. 

(b) No such proposal is under consi
deration of the Government at present. 

(c) The Ship-breakjng units are beini 
hel ped by the Government by suppJyina 
their input material, namely, old ships for 
breaking, to the extent considered neces~· 
ary for import having regard to the overall 
demand for, and supply of, steel re rolled 
items in the country. Apart from this, 
financial assistance is also being provjded 
by Ferrous Scrap Commi t tee for purchase 
of necessary equipment by shipbreakers 
and by Meta) Scrap Trade Corporation 
Limited by giving bill discounting facili· 
ties. 

Delay in commeDcement of construction 

work of LIC bunding at Vijayawada 

3599. SHRI V. SOBHANADREEs.. 
W ARA RAO: WiH tbe Minister of 
FJNANCE be pleased to state: 

(a) whether the office situated in the 
L.I.C. buiJding located in Besant Road, 
Vijayawada was shifted to a :ented accom .. 
modation at the rate of Rs. 10,000 per 
month in Arundel Municipa I complex witb 
a \tjew t.O enable to take up construction 
of nine .toreyed buHdini; 




